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of the employers' and employees that
this amount is to be paid in 'five m-
stalments and if so why instalments
have bee~ fixed. '

Shri Hathi: The State Government
are pursuing the matter. But, I would
not like to say these things unless I
get official information from the U.P.
Government.

Shri Dinen Bhattacharya: M~ I
know whether, in view of the rise
in prices and in viewo! the delay in
disposal by the Jute Wage Board,
Government is contemplating advising
the Wage Board and the owners of
West Bengal Jute Mills to give further
interim relief to the jute workers?

Shri Hathi: The Wage Board is
charged with the function of giving
relief and fixing the wage structure.
They have given interim relief. In
the final result we shall see what
they are recommending.

Shrj Dinen Bhattacharya: There
has been a further increase. . .

Mr. Speaker: Order, order. Shri
Banerjee.

Shri S. M. Banerjee: I want to know
whether Government would persuade
the employers to pay this for which
they have already taken a decision;
and, at the same time, go ahead with
the Wage Board. Will the good offices
of the hon. Minister be used?

Shri Hathi: The U.P. Government
are already pursuing the matter.

Wage Board for Coal Industry

+
*241.1 S~ S. M. Banerfee:1. Shn A. K. Gopalan:

Will the Minister of Labour and
Employment be pleased to refer to
the reply given to Starred Question
No. 151, on the 23rd March, 1962
and state:

(a) whether the Wage Board for
the Coal Industry has since been con-
stituted;

(b) if so, who are the members;
and

(c) what are the 'precise terme of
reference? •

The Minister of LabOur in the Min·
istry of Labour and Employment
(Shrl Hathi): (a) to (c). Composition
and -terms of reference of the Wage
Board 'are 'being finalised.

Shri S_M. Banerjee: I want to know
-whether it is a fact that the Chair-
man of the Wage Boards for Juter
Rubber and 3 others is again being.
appointed the Chairman of the Wage
Board; and, if so, whether there is.
only one man.

Ml-. Speaker: Let that fact be
given first.

The Minister Of Planning and
Labour and Employment (Shri,
Nanda): I do not think they have
taken a decision so far as to who will
be the Chairman of this Board. But,
we have to weigh this one considera-
tion as to whether the same man
should be placed in several boards
and whether we are going to have
more wage boards or not. The ques-
tion of suitability has to be consi-
dered. I do not think there are too
many people who have got that back-
ground, and, therefore, will be suited
for this.

Shri S. M. Banerjee: I want to know
whether in determining the composi-
tion of the Wage Board, the member-
ship of the INTUC, the AITUC and
other organisations will be taken Into
account and the claim of the AITUC
will not be rejected because the
INTUC figures are inflated.

Shri Nanda: It is always being con-
sidered on the basis of the strength
of the various organisations.

Shri Indrajit Gupta: May I know
whether it is a fact that the Govern-
ment has decided, when framing the
terms of reference of the Coal Wage
Board, that any upward revision in
wages will not be considered outside
the existing price structure of coal?

Shri Nanda: If we are to confine
ourselves to the present price struc-
ture, then the wage board need not
be set up.
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SIiri IlJidrajit 'Gupta: The answer
was no] 'audible, Sir.

~Shri'Nuda: I said that if any up-
~ward~revision"had 'to be 'confined to
'the existing' 'piice structure, then,
there would have been no need for a
wage board. The fact is that the
wage 'board is free to give its re-
commendation.

Shri Oza: Has the work of any
wage board suffered because the
same chairman has been appointed
on several wage boards?

'Shri Hathi: No; it has not suffered
at all.

~ ~o sro ~~: 'fi~ ~;s~ ~
~;;rorTi if ~0 ~~ 0 eT0 If,0 ~To 'fiT

~T;:nfl:riT~ q'T~ 'fiT Cf<l"TCfint cR;r ~ ?

Shri Hathi: It is not a question of
anybody's claim. As my senior col-
league said, we do take into consi-
deration the representative character
of the unions.

Central Housing Board

*243. Shri Basappa: Will the Minis-
ter of Works, Housing and Supply
be pleased to state:

(a) whether the Central Housing
Board has been established; .and

(b) what is the exact purpose of
this Board?

The Deputy Minister in the Minis-
try of Works, Housing and Supply
(Shri P. S. Naskar): (a) Not yet.

(b) Broadly, the basic objectives
would be:-

(i) to raise additional funds from
the private sector through
shares, deposits, debentures
etc. for enlarging the hous-
ing programme;

(ii) to promote housing activity
and provide the machinery
needed for the creation of a
sound mortgage market in
housing; and

(ill)' to ensure that the funds,
made available by the Central
Government to -th~' Board,
together with the additional
funds raised by it (the latter)
are appropriately and fully
utilized for Housing.

Shri Basappa: May I know whether '
the Life Insurance Corporation will
be channelling its loans through the '
Central Housing Board for the con-
struction of houses and also whether
the' Central Board will come to the,
assistance of the State housing boards?

The Minister of Works, HOUSingand
Supply (Shri Mehr Chand Khanna):
The Housing Board has not 'yet .been
formed. We are looking into the
matter and I am hoping that we
should be able to take a final deci-
sion within the next few months. As
regards the LIC, I think they have
already given Rs. 60 crores for hous-
ing in the Third Plan period. That is
over and above Rs. 140 crores that
we are giving. That makes a total
of Rs. 200 crores.

Shrimati Renu Chakravartty: May
I know whether anything has been
laid down as to the rent within which
these houses will be built and what
will be the categories of people for
whom they will go?

Shri Mehr Ohand Khanna: Actual-
ly the idea is to construct houses of
low cost perhaps both in the urban
and the rural areas. The details have
not yet been worked out.

~ "0 ~ 0 fi~T : If' ~ \if'A"iTT

~m ~ f'fi ;;rr ~T~ ~ q-)i
q'i'f ~T~, \re l't '<F<TT ~ srf~f.rf<T~<f
if; ~ l'i' Cf<fT~~ mCfiR if ~<:r
mCfiRT ~ 'fir"{ q-mTmti ~T f~~-q~l

'fiT ~ I 1fR ~t, a-t f'Ff f'Ff ~T ~
~<: t:f&fl't m<r ~"h:f'Ff f'Ff ~ fC[q"&f

l't ?

P.lT ~ ""~ ~l : om!" ~ mCfiR)
l'i' ~m~or)i q'i'f ~T "!~ ~ I +r~'
l't ~ ~ ~r q'i'fT ~ I




